
(labourers and their dependants) 
w ere forw arded  from  Orissa to  tea 
gardens in Assam  from  the com m ence- 
n*ent o f  the recruiting season on 

| l-8 -58  tUl 10-5-57.

Atcanunodatiim  fo r  M inority 
C om m unity

149. Shri Radha Ram an: W ill the
M inister o f  Rehabilitation and M inori­
ty A ffairs be pleased to state:

(a ) the G overnm ent’s policy  in re ­
gard to  allotm ent o f  accom m odation 
to m em bers o f  m inority com m unity, 
w ho w ere forced  to leave their homes 
from  localities w hich  becam e unsafe 
for them  during partition and there­
after tem porarily resided w ith som e 
relations;

(b ) w hether G overnm ent treats 
them as displaced persons; and

m 6$) if not, w hy  not?
The M inister o f  Rehabilitation and 

M inority Affairs (Shri M ehr Chand 
K hanna): (a ) to (c ) .  Such mem bers 
of the m inority com m unity w ere 
given all possible facilities to rehabili­
tate themselves including the provi­
sion o f accom m odation. A  statement 
showing the facilities given in various 
States viz., Delhi, Bihar, Rajasthan, 
Punjab, H yderabad and Jammu and 
Kashmir is enclosed. [See Appendix
II, annexure No. 27].
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( Cotton
151. Pandit D. N. T lw ary: W ill the 

M inister o f  Com m erce and Industry
be pleased to state:

(a ) whether there is any proposal to 
introduce “ Quota System” fo r  a lloca­
tion o f cotton to the Indian M ills; and

(b )  the quantity o f cotton that ia to  
be imported?

The Minister of Commerce and In­
dustry (Shri Morarji D eni); (a ) The 
G overnment has no proposal under
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